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Possession Notice

Appendix IV [Rule 8 (1)] (for Immovable Property)
Whareas tha underssgnad baing (he Authorized Officer of The Co-
operative Bank of Rajkot Ltd. under the Secuntsation and Heconstructon
of Financial Azsels and Enforcemeant of Secunty Interest Act, 2002 and in
exercise of powers conferred under Section 1312} read with Rule 3 of the
Security Inferest (Enforcement) Rules, 2002 Esued a Damand Notice dated
15,04, 2024 and calling upon the berrower(s) and | or mortgagor|s) llaben
bipinbhai Shiramali and Guarantors) Nirmala Raghunath Shrimali and
Maheshbhal Raghunath Shrimali lo repay the amoun! mentionad in the
notice being Rs. 22,70,185.00** (Rupees Twenty-Two [akh Seventy
thousand One Hundred and Eighty-Five Only) as on 31.03.2024 within
60 days from the date of receipt of the said notice.

The Borrower & Guarantor(s) having failed 1o repay the amount. notice is
hereby given to the Borrower & Guarantor{s) and the pubdic in general that
the undersigned has taken Symbolic pessession of the property at Sr. Mo, 1
as descnbed heremn below Inexercise of powers conlermed on him under sub-
section (4) of sechon 13 of Act read with Rule 8 of the Securily Inlenast
(Enforcement) Rules, 2002 on this tha 25th day of Seplamber of the year
202

The Borrower & Guarantor(s) in particular and the public in general is hamaby
cautioned nat to deal with the property and any dealings wilh the property wil
b subject 1o the charga of The Co-operative Bank of Rajkot Lid, lor an
amount Rs. 22,70,185.00** (Rupees Twenty-Two lakh Seventy thousand
Cne Hundred and Eighty-Five Only) along with interest as on 31.03.2024

cost and Incidental charges therson

The Borrower & Guarantor(s) atianiion is inviled o provisions of Sub-
Sochon (B) of aschion 1.3 of tha Acl, in respadc] of Uma avalabls, 1o redeam ha

secured assels
DESCRIPTION OF IMMOVABLE PROPERTY

Al thal plece and pargel of Immovable propedies belonging 1o Mrs
llaban Bipinbhal Shrimall beanng Block No. B Fall No 404, Admeasunng
108 BY 5o Mbs, on 41 Flood (As par plan 3rd Flood) & Undnaded slan
31.96 Sg.Mirs Al & In KB Royval Homes situated on the land beanng
Survey Mo, ZB31+28311/1Paiki (Old Survey No 2831 283/1Paiki 1)
Town Planning 3cheme Nog9 Final Plot Mo 5T Mouje Chandkheda
Taluka- Sabarmali In the District Ahmedabad and Ragistration Sub
District of Ahmedabad-2 (Wada) ) Bounded Ad follows

Bounded as under: East | 10 Margin, Wesi ; Foyer, North | Flat No, B-
403, south ; 1h FiHoad

Date :05.10.2024 -5d- Authorised Officer
Place : Rajkot The Co-operative Bank of Rajkot Lid,

@ Sahakar Sarita’, Panchnath Road, Rajkot - 360 000 jGujarst]

& 0287 - 2234454 | ZZ24T20 @ Fax 0261 - Io6eE2 Q) infofitchricom @ tcbrlizam
i & FFFPFET

tsafsmpe; | BANK OF MAHARASHTRA

Bank of Maharashtra Zonal office Surat
T FLELY DM LA 2nd Floor, Milestone Fiesta, LP Savani road, Adajan Surat

[Rule - 8 (1)]POSSESSION NOTICE

WHEREAS, The undersigned being the Authorized Officer of the Bank of Maharashtra under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002, and in exercise of the powers conferred under Sub-Section (2) of Section 13 read with Rule 8
of the Security Interest (Enforcement) Rule, 2002, issued 1) Demand Notice dated 17/11/2022
calling upon the Borrowers Mr. Kiran Indubhai Solanki (Borrower), Mrs. Sonalben Kiranbhai
Solanki (Borrower) 2) Demand Notice dated 21/01/2023 calling upon the Borrowers Mr.
Nareshbhai Govindbhai Harijan (Borrower), Mr. Harishbhai Govindbhai Harijan (Borrower)
3) Demand Notice dated 13/01/2023 calling upon the Borrowers Mr. Shaileshbhai Kanubhai
Solanki (Borrower),Mrs. Dharmishthaben Shaileshbhai Solanki (Borrower), 4) Demand
Notice dated 14/07/2022 calling upon the borrowers Mr. Shaileshbhai Budhabhai Harijan
(Borrower), Mrs. Kantaben Shaileshbhai Harijan (Borrower) to repay in full the amount as
mentioned below within 60 days from the date of receipt of the said Notice.

The notice was sent by Registered AD post calling upon the borrowers/guarantors for payment of
dues towards to the bank. The borrowers/guarantors having failed to repay the amount, notice is
hereby given to the borrowers/guarantors and the public in general that the undersigned has
taken Physical Possession of the property described herein below in exercise of powers
conferred on him/her under section 13 (4) of the said Act read with Rule 8 of the said rules on
29/09/2024.The borrowers in particular and the public in general is hereby cautioned not to deal
with the properties and any dealings with the properties will be subject to the charge of Bank of
Maharashtra for an amount herein above mentioned.

(DESCRIPTION OF THE IMMOVABLE PROPERTIES)

SRR e e @ e-Tender Notice

Tender No : 19,20,21,22,23,24/2024 -25/ KWA/PHC/TVLA (RT-2)

1)JJM - WSS to Ranni-Angadi & Kottanad: Construction of 9M dia: Intake well cum pump
House, Transformer Building, 400mm DI K9RWPM, Supply, erection of transformer and
Pumpsets 2)WSS to Kulanada- Mezhuveli- Construction of 12 LL OHSR Supplying and
laying 250mm DI K9 CWPM from WTP to OHSR, road restoration. 3) RWSS to Ranni —
Construction of OHSR (10 LL) and sump (7 LL), OHSR(0.8 LL), OHSR (0.6 LL) Toilets in
pump house, Transformer rooms, Supply and installation of pump sets, Supplying and laying
distribution mains, providing PVC coated Aluminium roof, Road restoration, Renovation of
intake, Installation of Solar panel, Supply and installation of Transformer etc. 4) RWSS to
Vechoochira — Construction of sump cum pump house (7 LL), Toilets in Pump houses,
transformer rooms, supllyof pump sets , Supplying and laying PVC coated Aluminium Roof,
road restoration , Renovation of intake, Installation of Solar panels, Supplyand Installation of
transformers etc. 5) WSS to Mylapra - Construction of 6LL. OHSR,7LL GLSR, pump house,
Supply and Laying of Pumping Main, Supply and Erection of Pumpsets etc. 6) WSS to
Mylapra- Construction of 6LL OHSR , supply and laying 200, 300, 400mm DI pipesand road
restoration. EMD : Rs. 500000, 200000, 500000, 500000, 500000, 500000 Tender fee :
Rs. 13010-19518 Last Date for submitting Tender : 18-10-2024 02:00:pm Phone : 0469-
2600162 Website : www.kwa.kerala.gov.in www.etenders.kerala.gov.in

Superintending Engineer
PH Circle Pathanamthitta

KWA-JB-GL-6-671-2024-25

e PRUDENT ARC LIMITED
Regd. & Corperate Difice: 611, 0 Msll, Piof No_A-1, Nelaji Subhash Place,

Pifampura, Kew Delki-110034 Tel: +93-11-45320000
Email id: i@ predeniare.com, CEE Mo, UT4SD0DL2011PLE229445

APPENDIX IV [Under Rule 8(1) of Securily Interest (Enforcement) Rules, 2002

POSSESSION NOTICE (For Immovable Properiy)
WHEREAS, Theundersigned being Authorized Officer of the Prudent ARC Limited
(Prudent Trust T1,/22) Assignee of Agriwise Finserve Limited (Formerfy known as
atar Agri Finance Ltd) vide an Assignment Agraement dated 30 062022 under tha
Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 ("SARFAESI Act, 2002") and in exercise of powers conferred
under section 13 (12) read with rule (3} of the Security Interest (Enforcamant)
Rules 2002, issuad a Demand Notice dated 29.06.2023 under saction 13 (2) of the
SARFAES] Act, 2002 calling upon the Borrower/co-horrowers/mortgagor namely
(1) MR. MANHARBHAI MAVTABHAI PATEL [Borrower] (Loan Afc No.
LSLAPHIMOODO1612) (2) MRE. ANKITABEN MANHARBHAI PATEL [Co-Barrower]
W/D MANHARBHAI PATEL both are residing al : PATELWAS, AT & POST VARTHU
383317 TAL MODASA DISTT ARVALLI GUJARAT, INDIA, to repay the amount
rmentioned in the notica being Rs. 960,402/ (Rs. Nine Lakhs Sixty Thousand Four
Hundred Two Only) a5 on 29th April, 2023 togethar with further imtarast plus costs,
charges and expenses ate. within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice s hereby given to
borrowernco-borrower and the public in general that the undersigned has taken
Physical possession of the properties described herein below in exercize of
poeeers conferred on him under sub-section (4) of section 13 of Act read with rula B
of the Security Interest {Enforcamant) Rules, 2002 on 02.10.2024 and as per the
order dated 01.05.2024 passed by the Hon'bie Gourt of Ghief Judicial Magistrate At
Modasa, [hst. Arvalll (Gujarat) and appownted Mr. H\. Pranami, Court
Comemissioner for taking the physical possassion of the mortgaged property
The borrower in particular and the public in general is hereby caubioned nof to deal
with the property and any dealings with the property will be subject o the charge of
the Prudent ARC Limited {Pradent Trost 71/22) for an Rs. 9,60, 402/ |Rupees
Hine Lakhs Sixty Thousand Four Hundred Two Only) as on 28th April, 2023
togather with further interast plus costs, charges and expenses ete. thereon.

“The Borrower's attention is invited to provisions of sub-section (B) of section
13 ofthe Act, inrespect of lime available, to redeem the secured assefs.”

DESCRIFTION OF THE IMMOVABLE PROPERTY
ALL THAT PIECE AND PARCELS OF THE PROPERTY GAMTAL PROPERTY NO 26
SITUATED AT VARTHU VILLAGE UNDER MODASA TALUKA DIST ARVALLI AND
BOUNDED ON NDRTH - ROAD, SOUTH - PROPERTY OF PATEL PRAVINBHAI
DHULABHAI, EAST- PROPERTY OF PATEL RAMESHBHAI MOVTABHAI, WEST-
PROPERTY OF PATEL ISHVARBHAI NASHABHAI

Authorized OMicer
Date:- 02.10.2024 Prodent ARG Limited
Place:- Modasa Pradent Trust 71,22

Musaism Branch: Kskitl], Bunglow, Jay Bhikhu Marg.
. e Rajnagar Society. Paldi, Ahmedabad-380007
e e Hnion Bark R0

E-mail; ubin0531328Burionbankirdia.bark

POSSESSION NOTICE [Rule-8{1)] (For Inmovable Property)

Wheraas, the undersigned being the Authaorised Cfficer of Undon Bank of India,
Museurn Branch: Kshifi, Bunglow, Jay Bhikhu Marg. Rajnagar Society, Paldi,
Ahmedabad-380007, Ph. (07%) 26587838, e-mail; ubin0531324i@unanbankinda bank
under the Securifizabion and Reconstruclion of Financial Assels and Enforcemend
Securty Infersst (Second) Act, 2002 [Act No. 54-of 2002) and in exencise of powers
confermzd under Section 13(12) read with Rule 3 of the Security Interast (Enforoement)
Rudas, 2002 issiad 2 demand nolice dated 01.07.2024 calling upon the Bormowers of Mr.
Soni Jatinkumar Subhaschandra o repay the amount mentionad in the nodice being
Rs, 24,65,318,32 (in words Rupees Thirty Four Lakhs Sixty Five Thousand Three
Hundred Ningteen And Thirty Two Paise Only) 25 on 30,06.2024 within B0 days from
ihe date of receipt of thie said notice

The Borrower having failed to repay the full amount, notice is hereby given to
ihe borrower and the public in general thai the undersigned has taken
possession of the property describad harain balow in exerclse of powers confermed
ot hirdher under Section13(4) of the said Act read with Rule 8 of the said rules on this
03rd Day of October the year 2024.

The borrowar in particular and the public in general is heraby caulionad not to
deal with tha proparbes and any dealings with the properties will be subjectta the
change of the Union Bank of India, for the amounts Rs. 34,65,318.32 (in words Rupees
Thirty Four Lakhs Sizty Five Thousand Three Hundred Nineteen And Thirty Two
Paise Only) as on 30.06.2024 and inferest thereon.

The Borrower attention is invited to provisions of sub-section (8} of 3ection 13 of
ihe said Act, in respeci of time available io redesm the secured assels.

DESCRIPTION OF IMMOVABLE PROPERTIES

Al that piece and parcel of Flatno 95 on Sth Floor Block G admeasuring 106 5q yardsie
22.62. 5 mirs super built up area and undivided share in (and in fhe scheme of
Dharakunj Mon Trading Asseciation knewn &5 "Shubhdarshan Apadment’ consinicted
on land bearing Final Plof no 116 of TP Scheme No 4 (Vejelpur) of survey no 513 (01d
Survey no 1208 1208 and 1210 of Village Vejafpur) sfuaied at Mouje ; Jedhpur {Oid
Willage Vejaipur) Taluka : Vealpur District Ahmedabad within the limits of Regisiration
DistrictAhmedabad and Sub-disirict Ahmedabad - 04 [Faldi) and bounded as follows-
East: Road, West : Fleino C88, North : Road, South | Flat Mo G324

Date : 03.10,2024
Flace : Ahmedabad

Authorized Officer
Union Bank of Indiz

iRequlation 12 o fva Insclvency and Banbruplcy Board of india (Liguidation Process| Requlstions, 2006)

SCHEDULE NIl
FORM B
PUBLIC ANNOUNCEMENT

FOR THE ATTENTION OF THE STAKEHOLDERS OF
Mis RAJKAMAL LOGISTIC PRIVATE LIMITED

PARTICULARS DETAILS

1. | Kame of comerate debhor s RAJKAMAL LOGISTIC PRIVATE LIMTED

7 | Date of incomperation of corporate detitor | 010772002

1. | Authanty under which comporsie debioe Ragsirar of Comgpenies, ROC Ahmedabad,
iz incorporetad Registared Giugarat

4. | Corporate |denSiy Mo, | Limited Laability | LG30S0GI2002FTCO40A 18

Iganiification No. of corporate debbor

5 | Address of the ragisterad offica end PLOT WO 1415 Ehatpare GIDCE OfFf OMGE
principal office (if any) of corparate debdor| Plant Hazica, Surat, Gujaral, Inda, 384510

W[ Ul o obasi o i

& | Data of closura of Insolvency 26.00.2024
Rasciution Process

7. | Liguidation cormmencement data of 26,00 2024
corparate cabiar

Kiran Kumar Paiel
IBBINRA-002NP-NO DOH2020-2021113 231

Plat Ma. 23 508, Skyiine Bulding, Beterd Shalin
Complex, Seclor-11, Gendhinagar, Gujarat,
332011 Emad |d- cakiranpatel@gmail. com
Plat Ma: 23 508, Skyiine Bulding, Behind Shalin
Complex, Sector-11, Gandhinggar, Gujarat
38011 Emrend I raskamal Squidsonfigmeail com

25102024
Nalice is hereby given el the Nabional Company Law Tribural, Ahmedabad Banch has ordarad
ha commencement af iquidation ofthe Mi's Rajkamal Logistic Private Limited cn 26.00.2024.

The stakeholders of Mls Rajkamal Logistic Private Limited are hesety caled upon to subme
thekr claims wath praed on or before 25,10.2024, 1o the liguidslor at fhe sddress mentioned against
sem Mot

The financal creditors shal submi their caims with proof by elschronic means ealy. All othsr
craditars may submil the claims wigh e proofin person, by pastarby electranic means -

- : s ; :
Subimession af {alse or miskading proof of claims shal attracl panallies Kiran Kumiar Patel

Chaber - 05,00, 2024 IBEITPA-DBZAP-NOTO08/2020-202111 3281
Place: Gandhnagar Liguidator, Rajkamal Logistic Private Limited

B. | Name and rEgiSJEIi:I‘I_F:'JITI]JE-' af the

1. | Address and e-meil of the liguidator,
a5 registerad with the Board

10, Address and e-meil ta ba used for
comespardence with the liguidaior

Motice under section 13(2) of the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (The Act)

Placa : Surat
i

Mawyug College Branch : Ground Floos, Rawi Raj
Apartmant, Nr. Nevyug College, Render Road,
Dist. Surat-395009. E-Mai-rensur(@bankofheroda, com

SSION NOTICE

APPENDIX IV [See ruls 8{1)] (FOR IMMOVABLE PROPERTY)
Wharsas, the undarsigned baing the suthorired officer of the BANK OF BARDDA under iha
Securitisation and Aeconstruction of Financial Assets and Endorcement of Security Intenest
dct, 2002 (54 of H00E) mnd m exercass of powers confemed undar Secton 13 132) read weth
rdi 3 of the Security Interest (Enforcement) Rules, 2002 isswed o demand notics dated
21083023 callng upon the borrower Mr. Lomiram Kanchansingh Chouban, Mr. Komal
Kanchansingh Chouhan, Mr, Pushpabon Kanchansingh Chouhan and its Guaramtor Mr.,
Krishakant Matesavak Upadiyay to ropoy the amount mentioned in the notice being As,
10,48,577.08 as on 19082023 + lurihar interest there on+ Logal & Other Expenses
weithin G0 davvs from thi date of recespt of tha said notica,

The bomowers having fefled to repay the amound, notice & heraby given to the
borrowears and this pubslic in gananl that the undarsigned hes tkan Physical Pesssasion of
ihe propeny describad herein balow in exorciss of powers confered on him under sub-
mection (4] of section 13 of Act read with rule 8 of the Security interest Enforcamant | Rules,
2002 on this tho Hihday of September of the year 2024,

The borrowar in particular and the pubtic o geneal s beroby ceutioned not to deal with
tha propesty and any dealings with tha proparty will ba subjoct to tha chargs of Bank of
Baroda, Nevyup Collsge Branch, lor un amount of Re, 10,46,577.96/- s on 14082073 +
furthar interaat thora on -+ Logal & Other Expenaes,

This bomeower's attention (& mvited to provisior of sub-section (8] of section 13 of tha
Act, inrospect of tima ovallable, to redeam tho socurod ssseis.

DESCRIPTION OF THE IMMOVABLE PROPERTY
Al the piace end parcel of Piot No, 407, totsl admossuring sbout 38.81 Sg.mtrs, with
proportionate undivided inchoate share of road and COP adm. 23.52 sq.mtrs land in
Maa Anandl with all sppurtenances periainng thers to standing on land bearing A.5.
No 8/3/8 & 8/3/A iLe. Block No. 14 & 15 of the Village Deledva, Taluks City (Choryasi)
District Surat. Property in the name of Mr. Laxmiram Kanchanzingh Chowhan.
Bounded by : =North : Plot No. 408, *South : Plot No.406,=Esst : Plot No, 347,
«West : 18 ft Sociaty internal Road. Sd/-
Data : 29.09.2024 Authorised Officer,
Bank of Baroda

dw 3iim agher
Bank of Baroda

Shop Mo 1 & 2, Mangalaya Square,
Mear Maninagar Cross Road, Maninagar,
Ahmedabad - 350008 Tel: 079-2546-6330,
AlL&dkhen E - Mail: maninagan@indianbank.co.in

POSSESSION NOTICE

[Under Rule (8{1) of Security Interest (Enforcement) Rules, 2002]

WHEREAS, The Auihorized DOfficer of the Indian Bank under the Securitization and
Reconstrection of Financial Asseis and Enforcement of Security Inferest Act 2002 and
in exercise of powers conferred under Seclion 13{12) read with of the Secunty Interes
(Enforcement} Rules, 2002 issued & Demand Mofice dated 15.05.2024 calfing upan
the Mr. Gohil Dhaval Jitendrakumar (Borrower & Morigagor), Address : B-12,
Shivdarshan Society, CTM Cross Road, Ahmedabad City Ahmedabad,
Amraiwadi, Gujarat PIN - 380026 and Mrs. Gohil Kinjal Dhaval [(Borrowar],
Address : B-12, Shivdarshan Society, CTM Cross Road, Ahmedabad Clty,
Ahmedabad, Amralwadi, Gujarat PIN - 380026 o rapay the amount mantienad in the
nobice being Rs. 11,96,040/- [Rupees Eleven Lakh ninty six thousand and ten
rupeas only} as on15.05.2024 and fulure interast and cost el with 60 day from the
date of recaipt of the said nolics.
The Borrowers!/Guaraniors/Morigagors having failed o repay the anound, notica &
hereby given o the borowersiguaraniors/mortgagors and the public in general that the
undersigned has taken Possession of the property described herein balow in exercise
of powers conferred on himunder sub saction (4) of Section 13 of the said Act read with
Rules 3 ofthe Security Interast (Enforcament) Rules 2002 on this 03rd October, 2024,
The Borrower/ GuarantorMortgagors in particular and the public in general are hereby
cautioned not to cesl with the properties and any dealingz with the property will ba
gibject to the charge of Indian Bank, Maninagar Branch for an amount of Rs.
11,86,010/- (Rupees Eleven Lakh ninty six thousand and ten rupess anky) as on
15.05.2024 and fubure inberest & expenses tharean.
The borrower's attention is invited to sub-section (8) of Section 13 in respect of
time available to redeem the secured assets.

Description of the immovable properties are as under:

All that piace and parcel of Immavabe Residantial Flat City Survey Mo, 16805, Flat No.
206, 2nd Floor Block-C, Ramol Residency, M. Mahadey Heighls, Vatwa-Narol Road,
5F Ring road, Ramol Ahmadabad PIN - 382445 within the state of Gujarat standing in
the nama of Mr. Gohll Dhaval Jitendrakumar within the state of Gujaral The
Boundaries of the property are : North : Flat No. C/202, South ; Main Foad, East:
Society Road, West ; Flai No, C/205
Date : 03.10.2024

Place : Ahmedabad

AL ﬁ Indian Bank

£ TR

Authorised Officer
For, Indian Bank

WPRIGLOBAI

Description of Secured
Asset (Immovable Properties

Sr.| Name of the Borrower/s/

Nol  Guarantor/s Amount

1" |1.Mr. Kiranbhai Indubhai
Solanki (Borrower)

2. Mrs. Sonalben
Kiranbhai

Solanki (Borrower)

All that piece and parcel of Alc No.60369538339
Immovable Property being and Ledger Balance Rs. 807697 +
lying at Village Marida in the| Unapplied Interest Rs. 25608.62 +
registration Dist Kheda, Sub Dist| interest thereon @ 9.05 % p.a.+
Nadiad, R.S. No. 1128 paiki, Area| Penal Interest @ 2% per annum
Hec. 0-20-23 paiki Plot No. 23 from18-11-2022.

(Alexy Bungalow), area 767 Sq. Alc No.60369539081

Fts along with undivided share of| Ledger Balance Rs. 1375196 +
road, Common Plot Area 398 Sq. Unapplied Interest Rs. 42332.70 +
Fts. Total 1135 Sq. Fts. together interest thereon @ 9.05 % p.a.+
with construction thereon Penal Interest @ 2% per annum
consisting 3 BHK rooms on G+1| from 18-11-2022.

floor/s and all fixtures.

Al that piece and parcel of Alc No.60402679599
immovable property being and| | edger Balance Rs. 672165.87
situated at R. S. No. 1128 paiki Plot + Unapplied Interest Rs.

No. 2, Alexy Bungalow, land 18637 76 + interest thereon @
?g?‘;gsé‘””?t 73 Sq. .Mtré'F 'I':?:' 9.05% per annum from
.76 Sq. fts., comprising GF+ ’
22.01.2023.

+ Stair cabin admeasuring 90 Sg.
Mirs. ie. 968.75 Sq. Fts. Near|  A/CNo. 60402679941
Meldimata Temple, Marida, Tal-| LedgerBalance Rs.646796.45 +

Nadiad, Dist- Kheda, Gujrat UnappliedInterestRs. 17321.67
387360. + interest thereon @ 9.05% per
annum from 22.01.2023.

2 | 1.Mr. Nareshbhai
Govindbhai Harijan
(Borrower),

2.Mr. Harishbhai
Govindbhai Harijan
(Borrower)

Revenue Survey No. 1128, Alc No. 60393865083
paiki Plot No. 1 to 26 paiki Sub| Ledger Balance Rs. 654339.03
Plot No. 04, admeasuring 73 + Unapplied Interest Rs.
Sq. Mirs. (785.76 Sq. fts.) plus| 17274.98 + interest thereon @
construction thereon GF 9.30 % per annum from
+_FF+ Stair Cabin total 90 sq. 14.01.2023.
Mtrs (968.75 Sq. Fts.), Alexy Alc No. 60393865888
Bungalow, Near Meldimata Ledger Balance Rs. 307260.68
Temple, Marida, Tal- Nadiad, + Unapplied Interest Rs.
Dist- Kheda, Gujrat 387001 8194.34 + interest thereon @
9.30 % per annum from
14.01.2023.23.

3 |1Mr. Shaileshbhai
Kanubhai Solanki
(Borrower)

Mrs. Dharmishthaben
Shaileshbhai Solanki
(Borrower)

4 |1.Mr. Shaileshbhai |All that piece and parcel of Alc No.60354885006
Budhabhai Harijan land being Plot No. 21to 40 | Ledger Balance Rs. 525697 +
(Borrower), area 1882 Sq. Mtrs. paiki Plot Unapplied Interest Rs.

No. 32, admeasuring 479 sq. | 25633.96 + interest thereon @
fts. and road with common plot 7.90 % + Penal Interest @ 2%
area 361 Sq. Fts. total 840 Sq. | perannum from 15.07.2022.
Fts., Revenue Survey No. Alc No. 60354885244
196/1 paiki, Khata No. 79 area | Ledger Balance Rs. 241837 +
Hec 0-38-45, Mouza- Marida, | Unapplied Interest Rs.

Tal- Nadiad, Dist- Kheda, 14613.82 + interest thereon @

Mrs. Kantaben
Shaileshbhai Harijan
(Borrower)

Guijrat. 7.90 % + Penal Interest @ 2%
per annum from 15.07.2022.
Date:- 29-09-2024 Chief Manager & AuthorizedOfficer
Place - Surat BANK OF MAHARASHTRA

ST, Name of Borrawar(s) Particulars of Mortgaged Date OFf Outstanding
Na, (A property [ properties HPA amount [ Rs.}
(€) D)

1. |LOAN ACCOUNT NO.
HHLSUROO235547

1. PRAKASH J DHOLA

2. SHOBHAMAEEM DHOLA

FLAT ND. O - 203, 2MD FLOOR,
OPERA CITY, BUILDING - O, BIH
RADHE RESIDENCY, MR MAMISHA
GARNALA UTRAN KOSAD ROAD,
SURAT - 385006 GUJARAT

03.06.2024 | Rg, 20,84,260.50)- (Rupesas

Twenty Lakh Elghty Four
Thousand Two Hundred
Eighty Nine and Paise Fifty
Only) as on 09,09.2024

2. |LOAN ACCOUNT NO. ROW HOUWSE NOQ. 32, [AS PER

03.08.2024 | Rs, 29,75,634.75- (Rupess

CAPRI GLOBAL CAPITAL LIMITED

El Registered & Corporate Office - 502, Towar-A, Peninsula Business Fark. Sanapati Bapat Mang, Lower Paral,
Murriai-A00013, Clrcbe Odfice 88, 2nd Floor, PusaBoad, Mew Delhl— 110060

DEMAND NOTICE

Undar Section 133 of the Securisation And Reconstrueton of Frandal Azssts And Enforcement OF Security brarest Act, 2002 rand with Rule 3 { 1) of the
Sacurity Interasi [Enforcament) Rudes, 2002 The undarsigned is the Authorised Officar of Capri Global Capial Limited {CGCL) under Securtisation And
Remorstruchon O Frandal Assets And Enlorcemen! of Secrity Inlerest . 202 {the sad i), Inexencess of poers conlemed under Secfon 1312} al the
said Actread with Fule 3 of the Securty inferest (Endarcement] Fules, 20032, the Aumansed Offieer has issued Demand Molices undersecton 13(2) of fre sakd
A, calbng upon the following Bamoaer|s) (Fha "ead Borowan(s)), bo rapay e amounts mantioned inthe respective Damand KoSce(s) issued to them that
ang alza given below. In connachion with abova, Nofice is hereby given, once again, o the said Borrowens) to pay to G GEL. within B0 days from fhe puiication
of 1his Matice, e amaunts indicaled henen beiow, oosfier wilh luriier apodicatis inleres? from Ihe dabes] mentoned betoay B e date o peyment andin

1. DANGAR MANUBHAI N
PROPRIETOR KISHAN
AGRO AND FERTILIZER

2. DANGAR SANDIP

MANUBHAI PARTHNER

CHAMUNDA,

ELECTRONICS

DANGAR UMABEM

YVIKRAMBHAI

DANGAR VIKRAMBHAI

NATHABHAI

DANGAR GITABEMN

MANUBHAI

CHAMUNDA

ELECTRONICS (THROUGH

ITS PARTNER)

KISHAN AGRD AND FERTILIZERS,
OPP. PATEL VIHAR RESTURANT
AND PARDTHA HOUSE, OPP.
METODA G, | D, C. GATE 3,
KAaLAWAD ROAD, RAJKOT -
60003, GUJARAT

s B B @

HHLAHAQD4T24TS PLAN B/32}, SWAPNIL HOMES, Twanty Nine Lakh Seventy realzation, payabie under e loan agreement read with other docomentshanitings, if amy, exscuted by the sald Bomower|s). A security for due repament of
1 E%E{:f-;l_.ﬂaﬁr&:s ?ﬂnﬂ?ﬂuﬂ?lﬁ?ﬁﬁhmg E:;igfﬁ_ :lt:'ﬂ TI;DUE?ddE-;I_HHHEdFEd the loan, the following assats have bean mergaged fo CGCL by the said Borowee(s) respectivaly
. P. NO. 68, irty Four And Paise Saven : .
ASHOK SHRIGUDHU NEAR SINGARVA LAKE. 80 FT TP Fwﬂumﬂ o5 00 00.00.0004 §.| Name of the Borrower(s) Demand Notice Description of secured asset
RAJEHAR ROAD, SINGARVA, AHMEDABAD - N.| Guarantor(s) Date and Amosri {mmavsbis property)

2. HIRMALA DEVIALIAS 382430, GUJARAT {,| (Loan Accont Ko LNMEVADIGO0A3020 30-Sep-24 | Al Pieca and Parcal of Proparty haning land and budding baanng Block No. Hi43,
HIRMALA DEVI ASHOK (D) 204000058835631 {New) [Vadodara Re. 2140585 | plot area admeasuning 108,25 50, Mis, undivided share of camman road and plal
HAEHAR Branch} Bipinbhai Chittabhai Sofanki aria sdmeasuning 56.48 5g, Mis | lotal anea admeasuring 164,76 Sg. Mis, in e

3. |LOAN ACCOUNT NG, SHOP HO, 2, GROUND FLOOR, 04.02.2024 | g, 25,91,934.87/- (Rupees {Barrower) Late Jasodaben Bipinbhai scheme kreran 85 Amrapall, shusied 2t Revenue Survey Hoo 104, area

HLAPRAJOD258629 REAL HEIGHTS, TOWER A AND B, Twenty Five Lakh Ninety One Solanki Pareshibhal Bipinbhal Selank| admeasunng 5397 2. Mz, Moue Makarpurs, Vadodara, Gujarst - 330014

Thousand Mine Hundred
Thirly Four &nd Paise Eighty

(Co-Borrower)

| Boundad gs folows: Moh: Comman Plot Sauth; Block Mo, Hid East 7.50 Mis.
| Road West: Shoa Mo, 5

Seven Dl'll]l'} as on 05.00,2024 5 "-“" Account Mo,

LNCGCGNOTLO00006303
{id) B0500085426787 (New)

{Gandhidham Branch) Dharmendra Hiraji

A0-Sep=24 ![Alf Piace ard Pance! of Propaty beng fand ard building bearing Plot Mo, B0, area
fs. 2070142 faboul 167.08 Sq. Mis., Revenue Survay Mo. 770/1 and TTO/Z, Sirast No. 6,
({Ehananipur. Bhachau, Kachehh, Guaral - 3707140 Bounded as follaws: Norh
(Survey Mo, TT1E Soulh: Pliod Mo, 75 Easl Plel Mo, 81 Wask 7.62 Mis, Wice

Compary in L,

Irarme, Borrowes misy nol be anliled bo redearm e progay,”

niotice, without priorwrithen consent of securad craditor

Place : SURAT [ AHMEDABAD | RAJKQT

That the above named borrowers) have failed to maintain the financal discipline lowards their loan account (2} and as per books
of accounts maintained in the ordinary coursa of business by the Company, Golumn OFindicates the outstanding amount,

Due to persistent default in repayment of the Loan amount on the part of the Bomowars) the above sald bean account has been 4.| {Loan Account No. LNMEGNDO0003 3493
classified by the Company as Non Peforming Assel {as on date in Calumin C) within the guidelines relating 1o assels classification
in=ued by Regulating Authodly, Consenquently, modlces under Sec. 13(2) of the Actwere also lssued ioesch of the borrower.

I vy ol the above, the Company hereby ealls upon he above ramad Barrowear(s) b dischargs in full his ! lheir liabilites owarnds
tha Company by making the paymsant of the entire cutsianding dwss indscated In Column O above incheding up 1o date infarast,
copsls, andd changes within G0 days fram (he date of publicalion of this nalice, failing which, the Company shall be enfitied o fake
possession of the Morgaged Progery mentaned n Solurmm B above and shall alao take suchother acthons as is avalabis o the

Pleasa nota thet i tarms of provisions of sub - Section (8) of Section 13 of the SARFAES] Act, "A borrower can tendar the antire
amount of oulstanding dues togethar with all costs, charges and expanses incwured by the Secured Creditor only Bl Ehe dake of
publication of the notice for sale of the secured asset{s) by public auction, by Inviting guotabions, tendss from public or by privabe
traaty. Furthari may atso be noted thai in case Borrower fails bo radeam the sacured asset within aforazaid legafy prescribed time

In bermes of provision of sul-Section {13 of Section 13 of the SARFAESIAGL, vou are henthy prohidted rom Imnslerming, aither by
way of sale, kease or otherwige (ober than n the ordnary course of hls bustiness) any of the secured assets refarmed o In the

(Formerly known as Indiabulls Housing Finance Ltd.)

Eranch) Ragendrasinh Andruddhs|nh
Gahil {Borrower) Mrs. Naynaba
Rajendrainb Gohil [Co-Bomawer)

Luhar (Barrowar) Hirajibhai {Inbesmes] R
Dharamshibhai Lubar Mrs, Taraben
Hiralhal Luhar (Co-Borrowsr]
1| (Loan Account No, LNMESURIN0G44017 30-5ep-24 | All Pieca and Parcal of Property baaring Shop Mol 1085, First Floor, admeasiring
(Cid) BOA0B005E2TATT (New] |Sural Rs. 2066717  |295.38 Sq, Fhs, ie. 2745 Sq. MSs carpel area, together with undivided
Branch) Mahesh Kumar Bechan Roy proparonabe share in undermeath land in Rajmsahal Mall, stuated and constiniced
(Borrowar) Guddu Kumar Baechan e (e Land bearing reversie Sunigy Mo, 198, Block o, 100Pakl 2, TP Scheme
Ry, Mrs, Guriya Devi Mahes Ray |Co- Mo 88 (Godadara-Dindoll), FF No. 161 admeasudng 13851 Sg Mes | Godadars -
Borrawer) Dindodi, Village Dincal, Taluka Udhra, Surat, Guiarat - 36210 Bounded as
{follows; Morth: FP Mo, 1628 and Road Scuth; FP Mo, G2/ and FE Mao. 158 East
|Fioad West FP Ko, 160
A0-Sep-24  |Al Piece and Parced of Proparty hawving land and bufding bearing Praperty Mo, -
(Oid} E04000056183TT (Mew) Fs. 2078667 |30, Shres Mali Chirsi Gram Panchayat Assessment Ragisler Property No. 282
(Gandhidham Branch] Prithvirajsinh area adrwasuring about 29738 34, Mis., and Houss Constnucied Tharecn,
Jadeja |Bosrower) Mrs, Prakshiba illage Moli Chicdi, Taluka Bhachau, Kachekh, Gujaral - 370740 Bounded as
Prithvirajsinh Jadeja Mrs. Indraba Jadeja blierwes: Merth; House of B-31 of Jacdes Saubha Aubha Sculh: Houge Mo, D29 of
(Co=-Barrower) Girlrgsinh Jamibha Jadefa East House Mo, 0-33 of Jadaja GanpatsinhAubha
Wesl Read
£ | (Loan Account Mo, LNMEBHYI000IIT0E 30-Sep-24  |Al Piece and Parcel of Proparty bearing Flat Na. 502, Fifth Fioar, an residential
(0ld) 0400005540119 (New) (Bhavnagar | Rs. 2074758  |nuilding Vidya Infracon, compresing on lard of city survey Mo, 2864, Sheet No. 24

{'Ward Mo: 5, Juna Gaméal, buill up area 3395 5g. Mirs. And open farmace
Ladmeasuring 1545 Sq, Mirs,, [olal ares admeasuning TH40 Sq Mirs, Vaniya
| Sireet, Bahind Darbargdh, Vallabhipur, BRavnagar, Gujaral - 382370 Bounded
|as faloras: Noeth; Open Margina! Space South; U8, Staircsse, passage, 075 and

| 31 East Open Mafpinal Space Weat Open Margina? Space
|

For SAMMAAN CAPITAL LIMITED

Authorized Officer

Place : Gujarat Dabe ; 5102034

PUBLICATION

Medice dated 20.09.2024 n Loan Account Mo, HHLAHEQDS519584 was issuad by
undersigred on behall of Sammean Capital Ld. (Formedy known as Indisbulls
Howslng Finance Limited), secured credidor, fo Prajapat] Sweta Jaydev Kumar
(“Borrower(s} | Co-Borrowen(s)") o provide information 1o the undersigned regarding
alines jegal heir(s) of Late Jaydey Savidbhal Prajapall within T {Seven] days from tha
dabe of recept of the said nolice. As you the Berrower(s) / Co-Borrowes{s] have Tailed
lex prowide he legal heir detass il is ey assumed by e undersigned thad here are
no ather hegal eirs) of Late Jaydey Sadgibhai Prajapatl apgan rom the aboeg
mgdioned Borrowen(s ) fCo-Bormsers)
For Sammaan Capital Limbbed
(Formerly known as

indiabuils Housing Finance Limited)
AUTHORIZED OFFICER

Place : Ahmedabad

IDFC First Bank Limited

(Formerly known as IDFC Bank Lid) | CIN : LES110TN2014PLCOSTTI2

Rule B (6} & 9 1] ofthe Secunty Interest (Enforcement) Rules, 2002

from Borrower (5) and Co-Borrower [5) a8 per calumn {i).

Registered Office: - KRM Towers, 7t Floor, Hamingion Road, Chetpet, Chennai- 800031, Tel © #81 44 4564 4000 | Fao: +91 44 4564 4022

APPENDIX- IV-A [See proviso to rule 8 (6) & 9 (1)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sala of Immavable Assets under the Securitisation snd Reconstruction of Financial Assats and Enforcament of Security Interest Act, 2002 repd with provisa bo
MWotica is hareby given to the public in general and in paricular bo the Borrower (5), Co-Borower (s} and Guarantor (s) as par colurmn () that the balow dascribed immovable propartias

a5 par calumn i) mortgagedicharged to the Secured Craditor, the possession of which has been taken by the Authorised Oicer of Formerdy known as FDFC Bank Lid, will be sold on
“Asiswhara is”, "As iswhal is”, and “Whatever thera is” as describad hereunder, for the recovery of amaount due io IDFC FIRST Bank Limited (Formarly known as IDFC Bank Ltd)

For detailed lerms ard conddions of tha szfe. please refer o the ink provided on IDFC FIRST Bank websita L &, wew.idfcfirstbank.com,

(i} (i} (i) (vl (i) {vii) (i) () (x)
5. | Demand Notice | Agresment Mame of Borrower (8}, Resarve EMD Date and Date and Date and Authorized
NG Amount [} Co-Borrower (3} Price Amount Time of Time of Time of Officer Name &
and Guarantor {s) Amount Auction | EMD Auction | Inspection Contact Number
1 |INR 2235083.05/-| 20706924 | Dilipkumar Anubhai Cholkshi, INR INR 07 -Mov-2024 | 05-Now-2024 | 28-Oct-2024 Mame- Vishal Desai
Demand Notice Maynaben Dilipkumar 2366000.00/- § 236600.00- | 11.00 AMto | 10,00 AM 1o | 10:00 AM To | Contact Number- 9986583344
dated- Chokshi, Omkar Graphics & 1.00 PMW 500 PM 4:00 PM Mame- Chinmay Acharya
27-May-20d3 Vishang Dilipkumar Chokshi Contac] Mumbsr- 3574443844
(iv) MORTGAGED PROPERTY ADDRESS: Al That Pieca And Parce! Of Property Bearing City Survey Mo, 3005 (Muni. Ces No. 2048), Admeasuring 40.13.28 55, Mirs. | E. 48 5,
Yards And Construction Thereon, Situatad AL City Survey Ward Khadia-2, Taluka Cily In The Districi Of Ahmedabed & Registration Sub District Of Ahmedabed-1 [City Zone], Gugarat-
2800071, Ard Bounded Az - East; Road, West: Dodiva Khadki Mo Vado, Morth; ity Survey Mo, 3006 & South: City Survey Mo, 3004

the mavable assets, if any. present at the enmovable property,
Date: 05.10.2024

Dischaimear, Please nofe that the said notics ks issued for sake of immovable propey only and IDFC FIRST Bank Limited hag ng right fo sk of

Sdl- Authorised Officer
IDFC FIRST Bank Limited
{Formerly known as IDFC Bank Ltd)

Hhe said Bomaanrs shall fil o make paymaent o CGCL a5 afomsaid, CGEL shall proceed agains| fhi above secured assets under Seclian 1314) of fe Al
andl fhe applgable Rules, erdivaly al the sk of the sid Borowes as Lo e casts and consequences, The said Bormwers ang prohibibed urder thedct from
rrghecring the alamnsaid asels, whalher by way of saia, lease of ofhonuge withaul the peiar weilfen consenl al CEEL, Any pErian whis coniravenes o abels
coridravenlion of fhe provsions al the sl Acior Bulées made e reander, shall be liable focenprisanment ancdiarn penatly as prosded under Thesot

Sdi- [Authorised Officer) For Capri Global Capital Limites) (CGCL)

IDFC First Bank Limited

(Formerly known as IDFC Bank Ltd) | CIN : LES110TNZ014PLCOSTTS2

Registered Office: - KEM Towers, Tih Floor, Harringlon Road, Chetpel, Chennal- GO0031. Tal | 491 44 4564 4000 | Faxc +81 44 4554 4022

IDFC FIRST

Bank

R & (61 & 9{1) of ihe Secunty Infarest [Enforcement) Rules. 2002

Barrower (s} and Co-Borrower (5] s per column i)

APPENDIX- IV-A [See proviso to rule 8 (6) & 9 (1)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Nofice for Sabe of iImmovable Assets under the Securitisation and Reconsiniction of Financial Assets and Enforcement of Security interest Act, 2002 rezd with proviso b
Molice is hereby given o the publc i general andin pardicular o the Borrowes (5}, Co-Borrower (s} and Guaranior (5] &3 per colamn (i) that the bedow desonbed immovatse properies
a5 per calumn v} morgaged'charged bo the Secured Cradior, the possession of which has been faken by the Authorised Officer of Formedy known as IDFC Bank Lid, will be sofd on

“Asizwheres”, "Asis whatis”, and "Whalever there i as descnbad hareunder, for fhe recovery of amownt due o IDFC-FIRST Bank Limited [Formerly known as IDFG Bank Lid) frarm

For delabied tlerms and condtions of the s, please raferiotha link provided on IDFCFIRST Bank website Le. www.idiclirstbank.com

! fi (] i) [v] fvi] [vil) il (i) )
i 5. | Demand Motice |Agreement| Mame of Borrower |s), Raserve EMD Date and Date and Date and Autherized
IND Amount [ Co-Borrower () Price Amount Time of Time of Tirma of Officer Mame &
| and Guarantor (s} Amount | Auction |EMD Auction | Inspection Contact Number
[ 1 | INR 1705804239 | 30268610 | Ganibhai Lakhwa & [INR 1358000 000-] INR 138800.001 |07-Nov-2024 | DB-Nov-2024 | 29-0cl-2024 { MName- Satyendra Maurya
Demand Motice Mumta] Ganja M00AM bo | 10.00AM to | 1000 AM To [Contact Number- BI06007T848
dated: 1.00PM 5.00 PM 4:00 Put Name- Lhinmay Acharya
0B-Mov-2021 Coniacl Number- 8574448844

Fassage, West: By Flal No B-103, North: By Socialy Road & South: By Passage

|{iv) MORTGAGED PROPERTY ADDRESS: All That Piece And Parcel of Fiat No B-104, First Floor, Admeasuring B8,28 Sa, Mirs. i.. 950 Sq, Fts | Super Built-Up Area),
|iEihi ated on The Kngwn As "Ambawadi Sangam” Tower B-Yamuena, MoujeVillage Padra, Registration District & Sub-District Vadodara And Bounded As:- East; By Sociely
1

| 2 | INR 1607606.26/- | 19439880 | Dalpatsinh Mohanbhai [INR 1543400.000- | INR 154340001 | 07-Nov-2024 | DB-Nov-2024 | 29-0ct-2024 | Mame- Satyendra Maurya
‘ Drrreand Meodica Parmar & Lilaben 00AM i | 10,00 AMtD | 10-00 &K To i Z:Jr';'.a::l MEEI:-E.'- Efﬁuu*&#ﬁ

dated: Dalpatsinh Parmar 1.00 PM 500 PM &K P ame- Chinmay Acharya
18-Apr-2021 i [ Comiact Mumber- D57 4445844

13| INR 858164.14/-
Dernand MNolice
dated:
30-Sep-2023

& Jashodaben Nitbhai
Fatat

;311 & South: Flat Mo, 3049

i[h-} MORTGAGED PROPERTY ADDRESS: All That Piece And Parcel of Mon-Agncultural Plet of Land In Mauje Hinglot, Vadodara, Lying Being Land Bearning House No.
139, Black Mo. 154, Admeasuring 27881 5q. Mirs, e, 3000 Sq. Fiz, At Registration Districh & Sub-District Vadodara Dhstrict Vadodara & Bounded As:- East: Farm of
Parmar Manuthai Chhotabhal, West: Farn of Parmar Jashubhai Mehanbhail, Morth: House of Fasmer Bhallabhal Somabhar & South: Fasm of Parmar Sombhai lshvarbhal
128506811 | Meel Thakorbhai Patel |IMNS 12BR800,000-] INS 1288680.00% | 07-Mow-2024 | OE-Mow-3024 | 29-0cl-2024 '_N-‘:'IIT':'E- Satyandra Maurya

(iv) MORTGAGED PROPERTY ADDRESS: All That Piece And Parcel of Flat No. 210, Third Ficor, Admeasuring 378 50, Ft., ., 35.20 Sq, Mir, Consiructsd on The Nan-
Agricullural Piot of Lend in Mawge Tarsal, Vadodara Lying Being Land S8earning K5, No. 363/1 Paikki 1, Admaasurng 19,008 5q, Mtrs., Known As “Lakshya Era”, Tarsall
{Chowkdi Beside Tarsali Over Bridge, Registration District & Sub District Viadodara, Gujarat-390009, And, Bounded As;:- East: Flat No. 205 West: Road, Merth: Flat No

10:00 AM Ta |Contact Number- B206001543
A00 P Neme- Chinmay Acharya
| Contact Number- 9574442844

10.00 AM ta
5.00 PM

1100 AM b
1.00PM

Date: 05.10.2024

Pisclaimer; Pleass note that the said nolice is msieed for sate of immovable progsdy only and IDFC FIRST Bank Limited has oo right (o sale of the movable assets. if any. present

Sl
Authorised Officer

IDFC FIRST Bank Limited
(Formerly known as IDFC Bank Lid)

e o

0 ©

o0 @

financialexp.epapr.in

. Ahmedabad

L@
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